229 No-confidence

iSHRI SHYAMNANDAN MISHRA
(Begusaral) : Yes,

‘'MR. SPEAKER: How much tlime
‘would you like to have?

SHRI JYOTIRMOY BOSE (Diamond
Harbour): 12 hours,
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SHRI SHYAMNANDAN MISHRA:
It is coming after more than two

and a half years, and we require
full time to discuss it.
SHRI SAMAR GUHA (Contai):

“This is the first time when you have
admitted a8 no-confldence motion
after several years. Both the House
and the Government must be given
sufficient time. We must be given
sufficient time to convince the Go-
+vernment that they have brought the
country to the brink of total disaster.

MR. SPEAKER: 1 will leave it
to the Business Advisory Committee
which will be called to meet at 3.30
today. We will fix the time there.
The discussion of this motion will
start at 2 O'clock. We may now ad-
journ for lunch.
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SHRI JYOTIRMOY BQSU: Sir,
just one submission. We will all be
precccupled here in tha House dis-
cussing the motion, and so it will be
very difficult for us to attend the
‘meeting of the Business Advisory
Committee at 3.30.

MR. SPEAKER:
your representative.

You can send
If the party
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leaders are not there, they can send
their party representatives.

12.59 hrs.
The Lok Sabha adjourmed for Lunch
till Fourteen of the Clock

—_—

The Lok Sabha re-assembled after
Lunch at three minutes past Four-
teen of the Clock

[Mgr. Depury-SPEAKER in the Chair]

RE-REPORTED POLICE FIRING ON
STUDENTS AT SHAHDARA
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MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS—
Contd,

MR. DEPUTY-SPEAKER: The
House will now take up the Motion
of No-Confldence. Shri Jyotirmoy
Bosu.

SHRI JYOTIRMOY BOSU (Diamond
Harbour). Sir, I move:

“That this House expresses its
want of confldence in the Council
of Ministers.”

The reasons are Government’s
wrong anti-people, anti-democratic
policies resulting in high prices and
Government’s total failure to ensure



